
FORMA 
PUBLIC ANNOUNCEMENT 

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] | 

FOR THE ATTENTION OF THE CREDITORS OF 

ECO AUTO COMPONENTS LIMITED 

RELEVANT PARTICULARS 

1 Name of Corporate Debtor ECO AUTO COMPONENTS LIMITED 

2. Date of incorporation of Corporate Debtor 25/08/1971 
3. Authority under which Corporate Debtor is Registrar of Companies- Delhi 

incorporated/ registered 

|4. Corporate ldentity No. / Limited Liability U34300HR1971PLCO05761 
ldentification No. of Corporate Debtor 

5. Address of the registered office and 

principal office (if any) of Corporate Debtor| (as per the MCA website) 
6. Insolvency commencement date in 

respect of Corporate Debtor 

Estimated date of closure of insolvency 
resolution process 

Plot No. 388 Sector-24 Faridabad, HR-121004 IN 

10/02/2023 

08/08/2023 (180 days beginning Insolvency 
Commencement date) 
MANSIJ ARYA 

insolvency professional acting as Interim Reg. No.: 1BBl/IPA-O02/|P-NO0907/2019-2020/12939 
8. Name and Registration number of the 

Resolution Professional AFA Valid upto: 11.12.2023 

9. Address & email of the interim resolution 308-310, B. No-30-31, Aggarwal Chambers-l, 

professional, as registered with the board Veer Savarkar Block, Shakarpur, Delhi-110092 

E-mail: pcsmansij@gmail.com 
(This email is not to be used for sending claims) 
308-310, B. No-30-31, Aggarwal Chambers-l, 

Veer Savarkar Block, Shakarpur, Delhi-110092 

E-mail: cirp.eco@gmail.com 
(This email is to be used for sending claims 

24/02/2023 

10. Address and e-mail to be used for 

corespondence with the Interim 
Resolution Professional 

|11. Last date for submission of claims 

12 Classes of creditors,if any, under clause (b) of| Not Applicable as per information available 

Sub-section (6A) of section 21, ascertained by/ with IRP tll date 

the Interim Resolution Professional 

13 Names of insolvency professionals identfied| N.A. 
to actas authorised representative of creditors 
inadass (three names for each class) 

14 (a) Relevant forms available at 
(6) Details of authorized representatives 

are available at: 

(a) To Download the relevant Forms, the weblink is 

https:/ibbi.gov.in/home/downloads 
b) Not Applicable as per information available with 

IRP till date 
Notice is hereby given that the National Company Law Tribunal Chandigarh Bench has ordered the 

Commencement of a corporate insolvency resolution process of the Eco Auto Components Limited on| 
10.02.2023. 
The creditors of EcoAuto Components Limited, are hereby called upon to submit their claims with proof 

on or before 24/02/2023 to the interim resolution professional at the address mentioned against enty No. 10. 

The financial creditors shall submit their claims with proof by electronic means only.All other creditors may 

Submit the claims with proofin person, by post or by electronic means. 

|A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of 
authorised representative from among the three insolvency professionals listed against entry No.13 to act| 
as authorised representative of the class [N.A] in Form CA. - Not Applicable as per information available | 

with IRPtill date 
Submission offlse or misleading proofs of claim shall attract penalties. 

Date: 12.02.2023 
Place: New Delhi 

MANSIJ ARYA 
Interim Resolution Professional for Eco Auto Components Limited| 

Reg. No.: 1BBIUIPA-002/|P-NOO907/2019-2020/12939 



318HTT ATETI MÍS5T) tatuHreott, 2016 faAH 6 3eT 
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2 9E EIRAA7 fafer 
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25 TTT, 1971 

U34300HR1971PLCO05761 

5. 519RE TETNYTpct PTtTy EPTIC388 ER-24 7NTGTTG, ETRIYT-121004 HIRCI 

6. 519RETR HeyaTTE 10 aN, 2023 

08 3TT 2023 (HHTeYTA HTHYT TWEM 
NTEN 180ai f 

7. 7T TTET HHHGT HHTHTTHISDYT¢ 

|8. 3RFTHTITI HTY5TTTA T 3 

cDTkT TTET 3HETHTT HTTAT Tt. H:1BBI/IPA-002/1P-NO0907/2019-2020/12939 

261HT3RTITKEM4R 
9. 3RHHHTETT IYDYTTA DI TT 3R |308-310, T. HEI-30-31,37OT0 }eH-IL 

BRD Te:11 Her 2023 T45 

a FHTebY E, TVYE, fYooil-110092 

H:pcsmansij@gmail.com 

308-310, . FreT-30-31,377aT7 raH-II, 
aTR FIITTbY T, ZTRYE, fereil-110092 

H:cirp.eco@gmail.com 

|10 3/TRAHTT HTTTA DI, 

24 5YRI, 2023 
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13 f dari daT utfAie 
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:1202.2023 1TH:Ee YtloTH.:BBPA-002/IP-NO0907/2019-2020/12939 
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